RAJYA SABHA [ 16 May, 2000]

Sutlej Yamuna Link Canal, Sidhmukh-Nohar Project and Shahpur Kandi
Barrage are yet to be completed.

8,11,225 acres of Irrigated Cropped Area has been developed upto
1998-99 against the permissible limit of 13,43,477 acres from the Western
Rivers. No storage work has been taken up on the Western Rivers so far.

Completion of Water Projects

5476. SHRI RAJIV RANJAN SINGH:
SHRI KAPIL SIBAL:

Will the Minister of WATER RESOURCES be pleased to state:

(a) whether it is a fact that number of water projects are under
construction in the country;

(b) if so, the total number of water projects which were under
construction upto the end of December, 1999 alongwith the State-wise details
thereof;

(c) the total amount spent on the construction of these projects so far;
and

(d) the estimate of the amount to be spent on the completion of
construction of these projects at present?

THE MINISTER OF WATER RESOURCES (DR. CR THAKUR): (a)
to (d) State-wise details of 155 Major and 234 Medium irrigation projects
which are at present under execution along-with their latest estimated cost,
total amount spent thereon and the estimated amount required for their
completion is given in the enclosed Statements I and II.

Statement-I

(Rs. in crore)

Name of State No. of Latest Exp. Upto Spillover
Projects  Estimated the end of cost in

(Major) Cost VIII Plan IX Plan

1. Andhra Pradesh 12 10130.44 4754.95 5375.49
2. Assam 4 432.82 21148 221.34
3. Bihar 14 736553 2105.27 5260.26

TOriginal notice of the question was received in Hindi.
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Name of State No. of Latest Exp. Upto  Spillover
Projects  Estimated the end of cost in

(Major) Cost VIII Plan IX Plan

4. Goa 1 678.59 258.65 419.94
5. Gujarat 9 23300.92 6522.47 16777.85
6. Haryana 5 1013.51 725.67 287.84
7. Himachal Pradesh 1 150.78 7.47 143.31
8. Jammu & Kashmir 1 151.18 122.84 28.34
9. Karnataka 14 11190.19 5131.64  6058.55
10. Kerala 7 1879.50 942.41 937.09
11. Madhya Pradesh 23 10729.65 3131.15  7598.50
12. Maharashtra 36 12958.17 537443  7583.74
13. Manipur 2 491.65 225.85 265.80
14. Meghalaya — — — —
15. Nagaland 1 111.02 2.95 K38.07
16. Orissa 5 4953.85 1156.55  3797.30
17. Punjab -(1-1S) 3379.53 2704.93 674.60
18. Rajasthan 6 4692.81 2346.01 2346.80
19. Tamil Nadu — — — —
20. Tripura — — — —
21. Uttar Pradesh 18 7359.44 3339.74  4019.70
22. West Bengal 3 2037.41 933.83  1098.58
Total: 162 103186.89 39003.29  64183.60
Note: 7 Major Project (6 in Gujarat & I in U.P.) have completed during IX

Plan.

Statement-11

(Rs. in crore)

Name of State No. of Latest Exp. Upto Spillover
Projects Estimated the end of cost in

(Major) Cost  VIII Plan IX Plan

1. Andhra Pradesh 20 623.34 32351 299.79
2. Assam 9 155.92 99.72 56.20
3. Bihar 29 1065.18  429.37 635.81
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Name of State No. of Latest  Exp. Upto Spillover
Projects  Estimated the end of cost in

(Major) Cost  VIII Plan IX Plan

4. Goa 1 40.00 2.40 37.60
.5.  Gujarat 9 337.53 260.02 77.51
6. Haryana — — — —
7. Himachal Pradesh 1 11.30 11.26 0.04
8. Jammu & Kashmir 9 223.55 55.88. 167.67
9. Karnataka 15 943.67 510.72 432.95
10. Kerala 5 478.93 150.56 328.37
II  Madhya Pradesh 32 1012.09 733.15 278.94
12. Mabharashtra 66 2076.06 1021.98 1054.08
13. Manipur 2 66.58 56.50 10.08
14. Meghalaya 1 17.81 8.14 9.67
15. Nagaland — — — —
16. Orissa 10 499.95 410.23 89.72
17. Punjab 1 88.49 0.20 88.29
[b. Rajasthan 6 240.24 127.22 113.02
19. Tamil Nadu 2 103.75 29.53 74.22
20. Tripura 3 154.00 92.96 61.04
21. Uttar Pradesh 2 54.81 39.99 14.82
22. West Bengal 17 90.42 60.78 29.64
Total: 240 8283.62 4424.12 3859.50

Note: 6 Medium Projects in Gujarat have been completed during IX Plan.

Report of CUWB on contamination of Rivers

75477. SHRI BALWANT SINGH RAMOOWALIA:
DR. D. MASTHAN:

Will the Minister of WATER RESOURCES be pleased to state:

(a) whether Government have received the report of Central
Underground Water Board (North Region) which has been prepared in
connection with the water of rivers in the country;

TOriginal notice of the question was received in Hindi.
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